Name of the Corporate Debtor: M/s IN2IT Technologies Private Limited; Date of Commencement of CIRP: 18.06.2026; List of Creditors as on: 15.09.2026

Annexure-7
y of List of Operational Creditors (Government Dues) w.r.t. Form B
Sr. No.|Name of creditor Nature of Claim Details of Claim Details of Claim Whether % Amount | Details of | Details of any | Details of | Amount of any |Details of any | Amount of claim | Reason for Contingent Under Remarks
received admitted related Voting of Security retention of |guarantee,| mutual credit, |mutual credit, Inadmiss ible Claim not Verification (In
party? Share in | Conting | Interest, if title ifany, |debts etc. - may |debts etc. - admitted Rs.)
Date of Amount Claimed |Date of Amount of claim CoC ent any arrangement held in be set off may be set off
Receipt (Rs.) admission |admitted (Rs.) (where | Claim in respect of |[relation to | against the |against the
/updation it (Rs.) goods or claim claim, if any |claim, if any
) properties, if (Rs.)
any
1 Assistant Commissioner of State |Government Dues 31.08.2026 16,740 11.09.2026 6,740 No - - - - - - - - - - | Claim has been
Tax, CT & GST Circle, admitted
-I11, Bhub
2 | Assistant Commissioner of Government Dues 08.09.2026 189,652,448.00 |11.09.2026 189,652,448.00 No - - - - - - - - - - | Claim has been
Income Tax, Circle-1(1) admitted
Total - 189,659,187.62 - 189,659,187.62 - - - - - - - -
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